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There shall be Vacation Bench at NCLT, Chennai from 24.12.2018 to31.12.2018 to attend the urgent matters. The Vacation Bench shall comprise of:
Vacation Bench at NCLT Chennai\Shri B.S.V Prakash Kumar. Member (Judicial)

The Member (s) shall grant hearing on urgent matters on the date convenient tothe Member.

The registry shall remain open during this period.
This issues with the approval ot‘IIon’ble President. NCLT.

(ShivmRegistrar, NCLT
Telephone: 24363451Copy to:-

1. P.S. to Hon’ble President. National Company Law Tribunal, New Delhi.2. IIon’ble Members. National Company Law Tribunal.
3. Officers of National Company Law Tribunal. Principal Bench. New
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Delhi/Kolkata/Mumbait/Chennai/Ahmedabad/AIIahabad/Bengaluru/Chandigarh/
Guwahali/Hyderabad.
PS to Joint Secretary. (Sh. Gyaneshwar Kumar Singh) Ministry ofCorporate Affairs.New Delhi.
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